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alongwith Accounts and Auditor's Report
thereon.

[Placed In Library. See No. LT 6969/94]

(vi) Report on the working and activities of the
Central bank of India for the year 1993-94
alongwith accounts and Audilors’ Reporf
therson.

[Placed in Library. See No. LT 6970/84]

{vil) Report on the working and activilies of the
Indian Overseas Bank for the year 18993-94
alongwith Accounts and Auditors’ Report
thereon

[Placed in Library. See No. LT 6971/94]

(viii) Report on the working and activities of the
Syndicate Bank for the year 1993-94
alongwith Accounls and Audilors’ Report
thereon.

[Placed in Library. See No. LT 6972/94]

(ix) Report on the working and activities of the
Union Bank of India for the year 1993-94
aiongwith Accounts .and Auditors’ Report
theraon.

[Placed in Library. See No. LT €973/94)

(x) Report on the working and activities of the
United Bank of India for the year 1993-54
alongwith Accounts and Audilors’ Report
thereon.

[Placed in Library. See No. LT 6974/94]

(xi) Report on the working and activities of the
Vijaya Bank for the year 1993-84 aiongwith
Accounts and Audilors’ Report thereon.

[Placed in Library. See No. LT 8975/94]

(xii) Report on the working and activities of the
Indian Bank of India for the year 1883-84
alongwith Accounts and Auditors’ Report
therson.

[Placed in Library. See No. LT 6976/984]

(xlli) Report on the working and activities ol the
UCO Bank for the year 1993-84 aiongwith
Accounts and Auditors' Report thereon.

(Placed in Library. See No. LT 6977/84)

(9 () A copy of the Annual Report (Hindi and
English versions) of the National Institute of
Public Finance and Policy, New Delhi, for
the vyear 1993-64 alongwith Audited
Accounts.

() A copy of the Review (Hindi and English
versions) by the Government of the working
of the National Institute of Public Finance
and Policy, New Delhi, for the year 1983-04.

(Placed in Library. See No. LT 8978/94)

(10) A copy of the Report (Hindi and English versions)
of the and Auditor General of
india—Union Govemment (Civil) (No. 12 of 1994)

for the year ended the 31st March, 1983 (Public
Debt), under article 151(l) of tha Constitution.

[Placed in Library. See No. LT 6979/94]

Annual Report and Review on the working of the
National Federation of Labour Cooperatives Ltd., New
Delhi for 1993-84 etc.

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM): Sir, on behaif of
Shri S. Krishna Kumar, | beg to lay on the Table:—

(1) () A copy of the Annual Report (Hindi and
English versions) of the National Federation
of Labour Cooperatives Limited, New Delhi,
for the year 1993-94 alongwith Audited
Accounts.

(i) A copy of the Review (Hindi and English
versions) by the Govemment of the working
ol the National Federation of Labour
Cooperatives Limited, New Diehi, for the
year 1993-94,

[Placed in Library. Sae No. LT 6980/94)

(2) (i) A copy of the Annual Report (Hindi and
English versions) of the National Federation
of Fishermen's Cooperatives Limiled, New
Delty, for the year 1993-84 alongwith
Audited Accounts.

() A copy of the Review (Hindi and English
versions) by the Govemment of the working
of the National Federation of Fishermen's
Cooperatives Limited, New Deihi, for the
year 1993-94.

[Placed in Library. See No. LT 6981/984)

(3) (i) A copy of the Annual Report (Hindi and
English versions) of the National Co-
operatives Dairy Federation of Indla Limited,
New Delhi, for the year 1953-04 zlongwith
Audited Accounts.

(i) A copy of the Review (Hindi and English
versions) by the Govemment of tha worlung
of the National Co-operative Oairy
Federation of India Limited, New Delhi for
the year 1993-84.

[Placed in Library. See No. LT 6982/94)

Annual Report and Review on ihe working of National
institute of Health and Family Weltare, New Deilhi for
109304 etc.

THE MINISTER OF STATE IN THE MINISTRY OF
HEALTH AND FAMILY WELFARE (DR. C. SILVERA): Sir,
i beg to lay on the Table:—

(1) (i) A copy of the Annual Report (Hindi and
English versions) of the National institute of
Heaith and Family Welfare, New Delhi, for
the year 1993-94.

(i) A copy of the Review (Hindi and English
versions) by the Government of the working
of the National Institule of Health and
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Family Weifare, New Delhi, for the year
1093-94.

(ii) A copy of the Annual Accounts (Hindi and
English versions) of the National inshtute of
Health and Family Welfare, New Deihi, for
the year 1993-84 logether with Audit Report
thereon.

[Placed In Library. See No. LT 6983/94]

2) (i) A copy of the Annual Report (Hindi and
English versions) of the All india Institute of
Medical Scienhces, New Delhi, for the year
1993-94.

(i) A copy of the Review (Hindi and English
versions) by the:Governnient of the working
of the All India Institute of Medical Sciences,
New Delhi, for the year 1993-94.

[Placed in Library. See No. LT 6984/84)

(3) A copy of each of the following papers (Hindi and
English versions) under sub-section (1) of section
819A of the Companies Act. 1956:—

(i) Review by the Government of the working
of the Hospital Services Consullancy
Corporation, New Delhi, for the year
1993-84,

(i) Annual Report of the Hospital Services
Consultancy Corporation, New Delhi, for the
year 1993-94 aiongwith Audited Accounts
and comments of the Comptroller and
Auditor General thereon,

[Placed in Library. See No. LT 6985/984]

Annual Report and Review on the working of Natlonal
. Asademy of Ayurveda, New Delhl for 1891-82, etc.

THE DEPUTY MINISTER IN THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI PABAN SINGH
QHATOWAR): Sir, | beg to lay on the Table—

(1) (i) A copy of the Annual Report (Hindi and
English wversions) of the National
Academy of Ayurveda, New Delh, for the
year 1991-82  alongwith  Audited
Accounts.

(ii) A copy of the Review (Hindi and English
versiong) by lhe Government of the
working of the National Academy of
Ayurveda. New Delhi, for the year
1891-82.

(2) Statement {Hln'di and English versions)
showing reasons for delay n laying the
papers mentioned at (1) above.

[Placed in Library. See No. L.T. 6986/84]

(3) (1) A copy of the Annual Report (Hindi and
English versions) of the National
Academy of Ayurveda. New Delhi, for the
year 1082-93 aiongwith  Audited
Accounts.

() A copy of the Review (Hindi and English
versions) by the Qovernment of the
working of the National Academy of
Ayurveda, New Deihi, for the year
1992-83.
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(4) Statement (Hindi and English versions)
showing reasons for delay in laying the
papers mentioned at (3) above.

[Placed in Library. See No. L.T. 6887/84)

(5) () A copy of the Annual Report (Hindi and
English versions) of the Cancer Institute,
Madras, for the year 1883-84 alongwith
Audited Accounts.

(ii) A copy of the Review (Hindi and English
versions) by the Government of the
working of the Cancer Institute, Madras,
for the year 1993-94.

[Placed in- Library. See No. L.T. 6984/
94)

(6) (i) A copy of the Annual Report (Hindi and
English versions) of the New Delhi
Tuberculosis Centre, New Delhi, for the
year 1993-94  alongwith  Audited
Accounts.

(il) A copy of the Review (Hindi and English
versions) by the Government of the
working of the New Delhi Tuberculosis
Centre, New Delhi, for the year 1992-83.
[Placed in Library. See No. L.T. 6989/
94

(7) (i) A copy of the Annual Report (Hindi and
English versions) of the Cancer Hospital
and Research Institute, Gwalior, for the
year 1993-94  alongwith  Audited
Accounts.

{u) A copy of the Review (Hindi and English
versions) by the Government of the
working of the Cancer Hospital and
Research Institute, Gwalior, for the year
1993-94,
|Placed in Library. See No. L.T. 6990/
94)

Notifications under Indira Gandhi

National Open University Act, 1885, etc.

THE DEPUTY MINISTER IN THE

MINISTRY OF HEALTH AND FAMILY

WELFARE (SHRI PABAN  SINGH

GHATOWAR): Sir, on behalf of Kumari

Selja, | beg to lay on the Table—

(1) A copy each of the following Notifications
(Hindi and English versions) under sub-
section (2) of section 30 of the Indira
Gandhi National Open University Act,
1985~
(I) The Regulations for the meetings of the

Planning Board published in Nolification
No. G.S.R. 197 in Gazette of India dated
the 23rd April, 1994.

(i) The Regulations for the meetings of the
Academic  Council  published in
Nolification No. G.8.R. 188 in Gazetle of
India dated the 23rd April, 1994,

(i) @.8.R. 431 published In Gazette of India
dated the 20th August, 1984 making
csrlain amencments o Clauses 13 and
14 in the Regulations for Convocations
at Headquarters.



